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Hon'ble Mr.B.P.Singh, Administrative Member
Hon'ble Mr.Nityananda Prusty, Judicial Member

0

.Prakhyit Mitra & ors. Applicants

-Vs.-
Union of India (CLW) & ors. Respondents

For the applicants : Mr.P.C.Das, Counsel

For the respondents : Mr.P.K.Arora, Cqunsel" ‘f -

B.P.Singh, AM

Ld.Counsel for the appYicants‘ submifs 'that his
clients have not contacted him since last m?ny'years and,
therefore, it;appears that thp aéplicants are nét interested
in this cgsé.;Accordingly he does-not want to pfoceed in-the
matter. | |

2. Ld.Counsel for the respondents is présént and he has

no objection to the above submission.

3. The RA is accordingly dismissed for non-progesution.
= VS
Nityananda Prusty, : ‘ B.P.Siﬁgh,

Judicial Member. o » Administrative Member.

pd.



